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HIGH COURT OF UTTARAKHAND AT NAINITAL
NOTIFICATION
DATED: NAINITAL: SEPT. 21, 2024

No0.354/UHC/Admin.A-2/2024

The State Government, vide Notification dated 05.07.2024, has created following new Family
Courts:
Family Court, Bageshwar.

Family Court, Chamoli.
Family Court, Champawat.
Family Court, Pithoragarh.
Family Court, Rudraprayag.
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Family Court, Uttarkashi.

The District Judges of Bageshwar, Chamoli, Champawat, Pithoragarh, Rudraprayag and
Uttarkashi shall act as Presiding Officers of these Family Courts, in addition to their original assignment
and while trying the family matters, they will be the Judges of Family Courts. Henceforth, all family
matters will be instituted in the Courts of District & Sessions Judges instead of the Court of Civil Judge
(Sr. Div.), and such matters will be tried by the District & Sessions Judges of above districts in the
capacity of Judges, Family Courts. Sub-judice family matters of the Courts of Civil Judges (Sr. Div.) of
above districts be transferred to the Courts of District Judges and they will try the such matters in the
capacity of Judges Family Courts of respective districts from the stage at which they are pending in the
Courts of Civil Judges (Sr. Div.).

Above order shall come into force with immediate effect.

No0.355/UHC/Admin.A-2/2024

Pursuant to the State Government’'s Notification dated 02.08.2016 & 05.07.2024; following

Family Courts have been upgraded:

S.No. Existing Court Upgraded as

1. Additional Judge, Family Court, Rishikesh, | Judge, Family Court, Rishikesh, District
District Dehradun. Dehradun
(Presiding Officer: Civil Judge (Sr. Div.) (Presiding Officer: HJS Cadre)
Cadre)

2. Additional Judge, Family Court, Roorkee, | Judge, Family Court, Roorkee, District Haridwar

District Haridwar.

[Presiding Officer: Civil Judge (Sr. Div.) (Presiding Officer: HIS Cadre)

Cadre]
3. Additional Judge, Family Court, Dehradun. | Judge, Family Court, Dehradun.
E:Pégfé?mg Officer: Civil Judge (Sr. Div.) (Presiding Officer: HIS Cadre)

The State Government, vide Notification dated 05.07.2024, has created following 03 new Family
Courts:
1. Additional Principal Judge, Family Court, Dehradun.
(Presiding Officer: HJS Cadre).

2. Additional Principal Judge, Family Court, Haridwar.
(Presiding Officer: HJS Cadre).

3. Additional Principal Judge, Family Court, Roorkee, District Haridwar.
(Presiding Officer: HJS Cadre).
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Pursuant to State Government’s Notification dated 30.07.2024; nomenclature of Family Courts

have been changed as mentioned against their names in consonance with Section 4 (2) (b) of “The
Family Courts Act, 1984"

IN DEHRADUN DISTRICT
S.No. Existing Nomenclature New Nomenclature
1. Judge, Family Court, Dehradun Additional  Principal Judge-l, Family Court,
Dehradun
2. Additional Judge, Family Court, | Additional Principal Judge-ll, Family Court,
Dehradun Dehradun
(Now upgraded for HJS Cadre)
3. Judge, Family Court, Dehradun Additional Principal Judge-lll, Family Court,
(Created on 05.07.2024) Dehradun
4. Additional Judge, Family Court, | Additional Principal Judge, Family Court, Rishikesh,
Rishikesh, District Dehradun District Dehradun
(Now upgraded for HJS Cadre)
5. Judge, Family Court, Vikasnagar, | Additional Principal Judge, Family Court, Vikas
District Dehradun Nagar, District Dehradun
IN HARIDWAR DISTRICT
S.No. Existing Nomenclature New Nomenclature
1. Judge, Family Court, Haridwar Principal Judge, Family Court, Haridwar
2. Judge, Family Court, Haridwar Additional Principal Judge, Family Court, Haridwar
(Newly created on 05.07.2024)
3. Additional Judge, Family Court, | Additional Principal Judge-l, Family Court, Roorkee,
Roorkee, District Haridwar District Haridwar
(Now upgraded)
4, Judge, Family Court, Roorkee, District | Additional Principal Judge-Il, Family Court, Roorkee,
Haridwar District Haridwar
(Newly created on 05.07.2024)
5. Judge, Family Court, Laksar, District | Additional Principal Judge, Family Court, Laksar,
Haridwar District Haridwar
IN NAINITAL DISTRICT
S.No. Existing Nomenclature New Nomenclature
1. Judge, Family Court, Nainital Principal Judge, Family Court, Nainital
2. Judge, Family Court, Haldwani, | Additional Principal Judge, Family Court, Haldwani,
District Nainital District Nainital
IN PAURI GARHWAL DISTRICT
S.No. Existing Nomenclature New Nomenclature
1. Judge, Family Court, Pauri Garhwal Principal Judge, Family Court, Pauri Garhwal
2. Judge, Family Court, Kotdwar, District | Additional Principal Judge, Family Court, Kotdwar,
Pauri Garhwal District Pauri Garhwal
IN UDHAM SINGH NAGAR DISTRICT
S.No. Existing Nomenclature New Nomenclature
1. Judge, Family Court-l, Udham Singh | Principal Judge, Family Court, Udham Singh Nagar
Nagar
2. Judge, Family Court-Il, Udham Singh | Additional Principal Judge, Family Court, Udham
Nagar Singh Nagar
3. Judge, Family Court, Kashipur, | Additional Principal Judge, Family Court, Kashipur,
District Udham Singh Nagar District Udham Singh Nagar
4, Judge, Family Court, Khatima, District | Additional Principal Judge, Family Court, Khatima,
Udham Singh Nagar District Udham Singh Nagar
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No0.356/UHC/Admin.A-2/2024

Shri Sahdev Singh, Presiding Officer, Food Safety Appellate Tribunal, Dehradun is repatriated,
transferred and posted as District & Sessions Judge, Rudraprayag, vice Shri S.M.D. Danish.
No0.357/UHC/Admin.A-2/2024

Shri Dharam Singh, District & Sessions Judge, Chamoli is transferred and posted as Registrar

(Vigilance), High Court of Uttarakhand, Nainital, in the vacant post.

No0.358/UHC/Admin.A-2/2024

Shri Bindhyachal Singh, Judge, Family Court, Haldwani, District Nainital is repatriated,

transferred and posted as District & Sessions Judge, Chamoli, vice Shri Dharam Singh.

No0.359/UHC/Admin.A-2/2024

Shri Manoj Garbyal, Registrar (Judicial), High Court of Uttarakhand, Nainital is transferred and
posted as 1* Additional District & Sessions Judge, Kashipur, District Udham Singh Nagar, vice Shri

Ritesh Kumar Srivastava.

No0.360/UHC/Admin.A-2/2024

Shri Mahesh Chandra Kaushiwa, 2" Additional District & Sessions Judge, Dehradun is posted

as 1% Additional District & Sessions Judge, Dehradun, vice Shri Manish Mishra.

Shri_Mahesh Chandra Kaushiwa is directed to continue the earlier assigned charge of Special Court
constituted under Section 5 (1) of U.P. Gangster & Anti-Social Activities (Prevention) Act, 1986 at Dehradun, in
addition to his present duties.

No0.361/UHC/Admin.A-2/2024

Shri Ritesh Kumar Srivastava, 1% Additional District & Sessions Judge, Kashipur, District
Udham Singh Nagar is transferred and posted as Registrar (Judicial), High Court of Uttarakhand,

Nainital, vice Shri Manoj Garbyal.

No0.362/UHC/Admin.A-2/2024

Shri Dharmendra Singh Adhikari, 3 Additional District & Sessions Judge, Dehradun is posted

as 2" Additional District & Sessions Judge, Dehradun, vice Shri Mahesh Chandra Kaushiwa.

Shri Dharmendra Singh Adhikari is directed to continue the earlier assigned charge of Anti Corruption Act
(CBI) for whole of Uttarakhand and Secretary Lokayukta,Uttarakhand, Dehradun in addition to his present duties.

No0.363/UHC/Admin.A-2/2024

Shri Uday Pratap Singh, Judge, Family Court, Khatima, District Udham Singh Nagar is
repatriated, transferred and posted as 1% Additional District & Sessions Judge, Nainital, vice Shri Rahul

Garg.

No0.364/UHC/Admin.A-2/2024

Shri Madan Ram, 4" Additional District & Sessions Judge, Dehradun is posted as 3™ Additional
District & Sessions Judge, Dehradun, vice Shri Dharmendra Singh Adhikari.

Shri Madan Ram is directed to continue the earlier assigned charge of Special Judge, NDPS Act at Dehradun,
in addition to his present duties.

No0.365/UHC/Admin.A-2/2024

Ms. Anjali Benjwal, 5" Additional District & Sessions Judge, Dehradun is posted as 4"

Additional District & Sessions Judge, Dehradun, vice Shri Madan Ram.

Ms. Anjali Benjwal is directed to continue the earlier assigned charge of Member in Commercial Tax Tribunal,
Uttarakhand, Dehradun, under VAT Act, 2005.
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No0.366/UHC/Admin.A-2/2024

Shri Ramesh Singh, Additional District & Sessions Judge, Almora is transferred and posted as

1% Additional District & Sessions Judge, Roorkee, District Haridwar, vice Ms. Rama Pandey.

Above orders shall come into force on issuance of notifications from the State Government

regarding posting of the officers, whose names have been recommended for Principal Judges, Family
Courts/Additional Principal Judges, Family Courts and other relevant notifications from the State
Government.

Note: (I

10.

11.

12.

Recommendation of the name of Shri Nitin Sharma, Chairman, State Transport Appellate Tribunal,
Dehradun is being sent to the State Government to give him additional charge of office of the
Registrar, State Consumer Dispute Redressal Commission, Dehradun.

Recommendation of the name of Shri S.M.D. Danish, District & Sessions Judge, Rudraprayag is
being sent to the State Government for his posting as Presiding Officer, Food Safety Appellate
Tribunal, Dehradun, vice Shri Sahdev Singh.

Shri S.M.D. Danish will not be entitled for Transfer Travelling Allowance.

Recommendation of the name of Ms. Rama Pandey, 1% Additional District & Sessions Judge,

Roorkee, District Haridwar is being sent to the State Government for her posting as Principal Judge,

Family Court, Haridwar.

Recommendation of the name of Shri_Manish Mishra, 1* Additional District & Sessions Judge,

Dehradun is being sent to the State Government for his posting as Principal Judge, Family Court,

Udham Singh Nagar.

Recommendation of the name of Shri Sushil Tomar, Judge, Family Court, Nainital is being sent to the

State Government for his posting as Principal Judge, Family Court, Nainital.

Recommendation of the name of Shri Rahul Garg, 1% Additional District & Sessions Judge, Nainital is

being sent to the State Government for his posting as Principal Judge, Family Court, Pauri Garhwal.

Recommendation of the name of Shri Bharat Bhushan Pandey, Judge, Family Court, Pauri Garhwal

is being sent to the State Government for his posting as Additional Principal Judge-l, Family Court,

Roorkee, District Haridwar.

Recommendation of the name of Ms. Monika Mittal, Judge, Family Court, Kashipur, District Udham

Singh Nagar is being sent to the State Government for her posting as Additional Principal Judge,

Family Court, Kashipur, District Udham Singh Nagar.

Recommendation of the name of Shri Mohammad Sultan, Judge, Family Court, Dehradun is being

sent to the State Government for his posting as Additional Principal Judge-I, Family Court, Dehradun.

Recommendation of the name of Shri Om Kumar, Judge, Family Court-I, Udham Singh Nagar is

being sent to the State Government for his posting as Additional Principal Judge, Family Court,

Udham Singh Nagar.

Recommendation of the name of Shri Manish Kumar Pandey, Registrar, State Consumer Disputes

Redressal Commission, Dehradun is being sent to the State Government for his posting as Additional

Principal Judge, Family Court, Khatima, District Udham Singh Nagar.

Recommendation of the name of Shri Shivakant Dwivedi, Judge, Family Court, Haridwar is being sent

to the State Government for his posting as Additional Principal Judge, Family Court, Haridwar.

Shri_Shivakant Dwivedi is directed to continue the earlier assigned charge of Chairman, Permanent

Lok Adalat, Haridwar, in addition to his present duties.
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14.

15.

16.

17.

18.
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Recommendation of the name of Shri Vivek Dwivedi, Judge, Family Court, Kotdwar, District Pauri

Garhwal is being sent to the State Government for his posting as Additional Principal Judge, Family

Court, Kotdwar, District Pauri Garhwal.

Recommendation of the name of Shri Kuldeep Sharma, Judge, Family Court, Vikasnagar, District

Dehradun is being sent to the State Government for his posting as Additional Principal Judge, Family

Court, Vikasnagar, District Dehradun.

Recommendation of the name of Ms. Meena Deopa, 2™ Additional District & Sessions Judge, Udham

Singh Nagar is being sent to the State Government for her posting as Additional Principal Judge,

Family Court, Rishikesh, District Dehradun.

Recommendation of the name of Ms.Rajani Shukla, Additional Secretary (Law)-cum-Additional L.R.,

Government of Uttarakhand, Dehradun is being sent to the State Government for her posting as

Additional Principal Judge-II, Family Court, Dehradun.

Recommendation of the name of Shri Manindra Mohan Pandey, Judge, Family Court, Laksar, District

Haridwar is being sent to the State Government for his posting as Additional Principal Judge, Family

Court, Laksar, District Haridwar.

Recommendation of the name of Shri Dharmendra Kumar Singh, Registrar, Uttarakhand Public

Service Tribunal, Dehradun is being sent to the State Government for his posting as Additional

Principal Judge, Family Court, Haldwani, District Nainital.

Above orders shall come into force on issuance of respective notifications from the State
Government.

Note: (Il
Recommendation is being sent to the State Government to fix the territorial jurisdiction of
following Family Courts:
S.No. Name of the Family Court Territorial Jurisdiction
1. Additional Principal Judge-I, | Tehsil Roorkee
Family Court, Roorkee, District
Haridwar
2. Additional Principal Judge-I1l, | Tehsil Bhagwanpur
Family Court, Roorkee, District
Haridwar
By Order of the Court,
Sd/-
(Kahkasha Khan)
Registrar General
No0.5263/UHC/Admin.A-2/Transf. Posting. /2024 Dated: Sept. 21, 2024
1. All the District Judges of the District Judiciary for information.
2. Principal Judge, Family Court, Dehradun and Judges, Family Courts of the State for information.
3. P.P.S. to Hon'ble the Chief Justice for information and to place it before Lordship.
4. P.S./P.A. to Hon'ble Judges of the Court with the request to place the notification for kind perusal of
Hon’ble Judges.
5. All the Registrars of the Court for information.
6. Principal Secretary, Law-cum-L.R., Government of Uttarakhand, Dehradun for information.
7. Principal Secretary, Legislative, & Parliamentary Affairs, Govt. of Uttarakhand, Dehradun for information.
8. Accountant General, Uttarakhand, Mahalekhakar Bhawan, Kaulagarh, Dehradun for information.
9. Secretary Personnel, Government of Uttarakhand, Dehradun for information.
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11.
12.

13.
14.
15.
16.
17.
18.
19.
20.

21.
22.

23.

24,

25.
26.

27.
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Legal Advisor to H.E. the Governor of Uttarakhand for information.
Director, Uttarakhand Judicial & Legal Academy, Bhowali, District Nainital for information.

Member-Secretary, Uttarakhand State Legal Services Authority, ADR Building, High Court Campus,
Nainital for information.

Chairman, Commercial Tax Tribunal, Uttarakhand, Dehradun for information.

Chairman, State Transport Appellate Tribunal, Dehradun for information.

Legal Advisor to Public Service Commission, Uttarakhand, Haridwar for information.

Registrar, Public Service Tribunal, Uttarakhand, Dehradun for information.

Registrar, Consumer Dispute Redressal Commission, Uttarakhand, Dehradun for information.

Presiding Officer (s), Labour Court, Dehradun, Haridwar and Kashipur, District U.S. Nagar for information.
Presiding Officer, Industrial Tribunal-cum-Labour Court, Haldwani, District Nainital for information.

Presiding Officer (s) Food Safety Appellate Tribunals, Dehradun and Haldwani, District Nainital for
information.

Deputy Registrar (Accounts) of the Court for information.

Director, Directorate of Treasuries, Pension & Entitlements, Uttarakhand, 23- Laxmi Road, Dalanwala,
Dehradun for information and necessary action.

Director, Government Press, Uttarakhand, Industrial Area, Ramnagar, Roorkee-247667, District Hardwar
for Publication of the Notification in the next issue of the Gazette of Uttarakhand and also to furnish copy
of Gazette to this Court.

P.S. to Registrar General.
Chief Treasury Officer of all districts.

Deputy Registrar (IT), High Court of Uttarakhand, Nainital for uploading the notification on the website of
the Court.

Guard File/ Assistant concerned.

Assistant Registrar
Admin.A-2
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3. | Administrative Officer (Sadar o1 9300-34800, Grade pay-4600
Mutfisarim) ... . . (revised pay scale 44900-142400, Level-7)
4, | Stenographer Grade:1 (Fersonal o1 '9300-34800, Grade pay-4600
J} Assistant) ] o o {rovised pay scale 44900-142400, Level-7)
5. | Chief Assistant (Reader/Peshkar) | 01 9300-34800, Grade pay-4200
. . . (revised pay scale 35400-112400, Level.6)
6. | Scnior Assistant  (Lipik-sah~ o ’ 5200-20200, Grade pay-2800
. | anurakshen ipik):... (revised pay.scale 29200-92300, Level-5)
7. | Junior Assistant (tabkak-sah. -0l 5200-20200, Grade pay-2000
pratilipik) oo 1. (rovised payscale 21700-69100, Level-3)
8. | Karyalaya Anusewak 1 0
5. | Naysyalaya An 0 T o1 (will be filled through outsourcing)
Total’ 09
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5— URERICl @ U8 ¥ URAR e SRiPRM, 1984 o aRi—6 UF SaR
5&w URIR e W, 1985 @ P26 & ol w8 w0 wawrate 9w
=T, e BN Re RO (o) Wo 28 olfw 2024 sy W

T fFie 0 wrd, 2024 F Ry M
PR STSEHIRIT @ Head § 3R B ol
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Uy,
T4IT U=,
v i, g 99 fafer R,
SERRETS I |

Jar ¥,
ARG ®,
0 ST R URER,
AT 1.

Y T3 e i I, 2024

fvr Bge <o s, 1984 (@RfFRm dwa-e6/1984) WY &
SRETS g § e § @ o Savave g ¥ g miRaiRe
Ml ST e gRakia 3 o & dey ¥
| WErey,
S [avas Iue 95 H&T-5679 / Admin.A /2023 faHid 12.10.2023
I ¥l UEUT B BT HE PX| A B HA A 31 I§ BT BT QY §IAT &
fb #7 wroguTel o TRIEE ARIREE, 1984 B ORT 4 B SWRT () (@) §
Tl Ak By eRe e aifeer d s e s giva
UIRaiReG <IRERT & UgTM & aifaear uRafda 5 9 @ 9ed

WP & T 8 _
S.No. Present Designation Recommended to be
changed as
1. Judge, Family Court, Dehradun Additional Principal Judge-

321 /=G1” 39N / 2001, | 1, Dehradun
feries 24 Ru=r, 2001 gRT §og 4
AREARY HE@I—170 / XXX VI(2)/2013-
08/01-T.C. f&=Ti 27 A, 2013 §NT Sad
AMEARE Ho—321 /719 3R / 2001,
foid 24 fewwa=, 2001 &7 GG &=

. &S
2. Additional  Judge, Family Court, | Additional Principal Judge-
Dehradun II, Dehradun

AEARY WE—170/XXXVI(2)/2013-
08 /01-T.C. f&-Ti® 27 A 2013 R giora
UG MRS SE-1/222983 /2024 feiw
05 GAlE 2024 gNI Sad  SEARE
HWo—170 /XXXVI(2)/2013-08 /01-T.C.

faeicp 27 ST 2013 &I WIRG B Y
3. Additional Judge, Family Court, | Additional Principal Judge,
Rishikesh Rishikesh

AN GET-38—VH{(1) /T faRT
/2004, T&sfie 15 aflei 2004 ENT
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Gisa & weeer Ge-83 / fedid oz

08.2016 EIN GLi R RIER
Vi0—38—U&H(1) /= Td9IT /2004, f&Tiap
15 3T 2004 B} HADT KT g

Judge, Family Court, Vikas Nagar
TSI EI—165/XXXVI(3)/2016-154
/10 /2015 TR 13 3TaCaN, 2016

Additional Principal Judge,
Vikas Nagar

Judge, Family Court, Haridwar
321 /1 AT / 2001,
&A@ 24 fdawR, 2001

Principal Judge, Haridwar

Additional  Judge,
Roorkee

TRERY  GEa-38-vH(1) /=g famr
/2004, faqie 15 sl 2004 BT
giowT vg oAy §ea—-83 / féqia 02,
08.2016 EIRT FarT ST
Ho—38—TH(1) /= T /2004, TRt
15 U 2004 BT HART FT U

Family Court,

Additional Principal Judge-
I, Roorkee

Judge, Family Court, Laksar
RS GEI—103/XXXVI(3)/2018-192
/2016, f&=I® 16 TawaR, 2018

Additional Principal Judge,
Laksar

Judge, Family Court, Nainital
3034 / Al—HH—2—226
/89, faHid 15 Ag%R, 1995

Principal Judge, Family

Court Nainital

Judge, Family Court, Haldwani
IIERE AET—165/XXXVI(3)/2016-154

0 /2015 a1l 13 3iFeR, 2016

Additional Principal Judge,
Haldwani

10.

Judge, Family Court, Pauri Garhwal
HE—3034 / ATd—=a1—2—226
/89, f&=Ti 15 -T9¥a}, 1995

Principal Judge, Family

Court, Pauri Garhwal

11.

Judge, Family Court, Kotdwar
AT FET—94/XXXVI(3)/2016-
208 /2001-T.C. 11 f&-li% 25 3rerear, 2016

Additional Principal Judge,
Kotdwar

12.

Judge, Family Court-1, Rudrapur

(Have territorial jurisdiction of Tehsil
Rudrapur and Kichcha)

REIRY G321 /19 30T / 2001,
&P 24 TR, 2001

Principal Judge, Family
Court, Rudrapur, Udham
Singh Nagar

13.

Judge, Family Court-II, Rudrapur

(Have territorial jurisdiction of Tehsil
Gadarpur)

IMEATRY H&T—165/XXXVI(3)/2016-154
10 /2015 &1 13 37eeaR, 2016

Additional Principal Judge,
Rudrapur, Udham Singh
Nagar
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14. | Judge, Family Court, Kashipur Additional Principal Judge,
AR |&—155/XXXVI(3)/2016-208 | Kashipur
/2001-T.C. &A1& 27 RawR, 2016
15. | Judge, Family Court, Khatima Additional Principal Judge,
TET—94/XXXVI(3)/2016- | Khatima
208 /2001-T.C. I f&51i& 25 3racaR, 2016
e,
Signed by Pradeep Pant
Date; %2%)1 7:1323
T afg
| HE— £ (1)/XXXVI-A3/2024, GgfRA |

wfaferfd Frafafeaa o1 gt @ s orfarR g I —
HERIEBR, (FEl U9 EhaN), STRIETS, BIANE, TEWGH |

Al afea, 70 qEaHs St SQRRETS B A0 GEHAT S & Wi |
Aol afra, w0 = w31, SaR/ETS B Ao H4A1 off @ et |

A i

ool wfe, e afRkE, Scuave IR |
T Wfed, I8, SaTRMAvS w0 |
THW Tofell ~IIRE, SvraEvs |

g NI, $CW e, S8Ngd /BRER /A /9 Tedre /

FHNHETR |

8. foTenfErer, <evigd, eRgR, =Fikna, WSl Tedrd, SUARETR |

9. Ficwr®, Guu1 U9 /e ARl SaRiEve, ESEH B 39 SRR § Wl Ui
& 9 Huar S eI R I /PR B AW Bl AT olEd
Wﬁﬁw@ﬁaﬁﬁmﬁwﬁ@ﬁmﬁa@%ﬁaﬁ

BT DT BT PR |

10, B IR/ AT SIIIT—7, SERREUS I |

11. RS BEIEER,

12. T0:TS0HI0 /TS Biset |

Signed bg@;rxéiiir Kumanr
Singh
Date: 30-07-2024 17:16:27

(geik AR Rg)
IR AR |




